Seventeenth Loksabha

=

Title: Papers laid on the Table of the House by Ministers/Members.
AT 91Yq Ao w49 (@1 Wy naiara Aeie) - sy
eleT, H a9 2019-2020 & T AMa I A HAe™ @)
3! ot faxgd AT &t T Ufd (gt auT S T¥hruT) YT Ued
WRIWAT§ |

[Placed in Library, See No. LT 257/17/19]

ST o @ (o 3T 4T : oremer WEIey, H a¥ 2019-20 &
foTU ST 1 HATAY &1 3far! &1 favgd @il &1 U ufd (f=al
YT TSIt GIHR0T) YHT Jed TR IGAT§ |

[Placed in Library, See No. LT 258/17/19]

THE MINISTER OF HEALTH AND FAMILY WELFARE,
MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER
OF EARTH SCIENCES (DR. HARSH VARDHAN) : Sir, I beg to lay
on the Table a copy of the Detailed Demands for Grants (Hindi and
English versions) of the Ministry of Health and Family Welfare for the
year 2019-2020.

[Placed in Library, See No. LT 259/17/19]



THE MINISTER OF PETROLEUM AND NATURAL GAS AND
MINISTER OF STEEL (SHRI DHARMENDRA PRADHAN) : Sir,
I beg to lay on the Table a copy of the Memorandum of Understanding
(Hind1 and English versions) between the Engineers India Limited and
the Ministry of Petroleum and Natural Gas for the year 2019-2020.

[Placed in Library, See No. LT 260/17/19]

o 3R ISR HATAY & Isg H3AT (o HalY $HR TER) : 3¢5
Heed, H a9 2019-2020 & T8 9H 3R ASHIR HATGT 1 SGHI DI
fawqa AT &1 U vl (fR=al auT Uit TXH0m) IHT Ued TR I9dT §
|

[Placed in Library, See No. LT 261/17/19]

TPl TAT0g & o HAt 94T Gded #arag & 359 w0 oft
UETe g ueq): sregel Heied, ¥ Mafiiad o= 9T Ued | ¥&dT §

(1) FafeRed o= &1 ue-ue ufd (=<t auT SRislt Txamun).-
(TF) ay 2019-2020 & foTT G HATHT B 3! B
fawga A |
[Placed in Library, See No. LT 262/17/19]

@hH  dY 2019-2020 & T Tepfd HATTT D1 e
&1 faga 9 |



(2)

3)

(4)

()

[Placed in Library, See No. LT 263/17/19]
(Th) e et IS AFd YUgTe, HIUe & 9y
2017-2018 & aTN® Ufdded &I T ufd (=<

dYT SIS HEHOT) TUT RTINS TR |

@ e idh Ttg Ae e, dua & oy
2017-2018 & BRIBIU DI IIHR GRT THI&T
&1 TP Ufd (Bl TUT TS TIHR) |

ST (2) H Ifcafad U=l &1 91T ged W @ H gU

fade & HRU WA arar faarur (8=t aur Sfieh

IHR) |

[Placed in Library, See No. LT 264/17/19]
(Th) TREICH FRmEc 3 gy, g &
2016-2017 & TN Ufdded @t TP Ufd (g=al
JUT SRS BT TYT TRATIRIE T R |
@h uRrfees IRd e W, ges & ay
2016-2017 & BB DI IIHR GRT THI&T
D1 Th Ufd (Fe=at qUT TSt TR |

ST (4) T IfcaRad Tal 1 qHT e TR 3@ H gU
fade & HRUT gRIA aren faavur (=t aur sivsh

HEDHI) |
[Placed in Library, See No. LT 265/17/19]



(6)

(7)

(8)

9)

(10)

(UH) X BR Flgd HeaRd Welo, ddil & dy
2017-2018 o dT¥& Ufddad &t T ufd (@<
YT S YEHOT) TYT RATIRIE T e |

@) YR BR o Hedkd Teld, ddil & Iy
2017-2018 & BRIBIU DI IIHR GRT THI&T
D1 TP Ufd (B8t qUT TS TIDHRT) |

I (6) H IfcalRad Tl ! IHT Ued IR Ra- | g

fade & ®RUT TR aren faavur (Rt aur sivsh

HEDHIT) |

[Placed in Library, See No. LT 266/17/19]

H) YGeaeR 3NRUed ufedtd agsi, TeT & a¥
2017-2018 & dTftieh Ufdde ! U ufd (=<l
YT ST HIBRUT) TUT AR < |

@) ISR Hied Ul s, Uer & I
2017-2018 & BB DI IRDHR GRT HI&T
@1 U Ufd (= quT SRISh TXB) |

Suad (8) T IfcRad T & IHT Ued W 3@ § §U

fadid & PR &= qren faaRur (@<t aur sl

HEDHIT) |

[Placed in Library, See No. LT 267/17/19]

QH) fassd 889, T3 focl & au¥ 2017-2018 &
gt ufdded &t T ufd (R=at qur 3fish
IHR) |

@ fossad 8e9, 13 fawelt & av 2017-2018 &
aIfties ciamafi o1 b Ufd (fg=l T 3iish
BT TUT 39 W ] TRIeT ufdda|

@) fossd 81e9, 13 fawit & av 2017-2018 &




HTIBIU DI TRBR §RT FHI&T B T Ufd
(Rt U 3ISH IXhun) |

(1) Iuded (10) H IfcaRad T I IHT Ued TR @A |
gU fadid & HRUI G=IH aren faarur (gl aur st
EHR) |

[Placed in Library, See No. LT 268/17/19]
(12) (UP) ST AHARG I ATsR BTSSR, HIddIdl &

gy 2017-2018 & dIb® Ufdded I TP Ufd
(=<t T 3T YXHR0) TUT A@TURIfed o |
@ TSI HHAEH I ArSeR] B3 e¥H, HIddIdl &
gy 2017-2018 & HEBPV PH] WHR GRI
gHile 1 U Ul (el auUT SISl TTh) |
(13) Iudad (12) # Ifcafad Tl &1 GUT ged R 3@ |
gU fadid & HRUI G=IH aren faarur (gl aur st
XD |

[Placed in Library, See No. LT 269/17/19]

P TR UIIh0T (REEM Sl ¥IRS JHg &
fere erigR Iufafer) (=<t dur iaielt dwehon) &t th
afd |

(14) [Placed in Library, See No. LT 270/17/19]

(15) W®) HIAHT 3gd HAH 3folle SKlege HH
TR wSiSl, dIddidl & a9 2016-2017 &




aiities ufddes & T ufd (o=l qur siUsh
TTHRT) dYUT RATIRIfEd o |

@) WA 3Ed HAH NG sWege  3Hh
UREE TSN, HIabidl & a¥ 2016-2017 &
HTIBIU Bl IRHR GRT JHIYT B Th U
(&<t TUT SFIST TR |

(16) Iudad (15) H Ifcafad Tl &I YT ged R @ H
8T fadid & SR g1 arer faavor (gt aur sidish
HEDHIT) |

[Placed in Library, See No. LT 271/17/19]

(17) () TRMEeH TTEd, HIdmidl & ay 2017-2018
o It Ufddad &t T uld (g=al auT 3iUsh
TEHON) JYT AATORIfEd o |

@ URrfcs IR, Sidedl & a¥ 2017-2018
& PRIBI DI WDBR GRT JHIET B UH Ufd
(R=<t T 3FISH TXHR) |
(18) Iudad (17) H Ifcaifad Ul &I GUT U IR @ I
8T fade & &RUr guiA aren faavor (=t aut sivsh
IHIN) |

[Placed in Library, See No. LT 272/17/19]

THE MINISTER OF STATE OF THE MINISTRY OF POWER,
MINISTER OF STATE OF THE MINISTRY OF NEW AND
RENEWABLE ENERGY AND MINITER OF STATE IN THE



MINISTRY OF SKILL DEVELOPMENT AND
ENTREPRENEURSHIP (SHRI R.K. SINGH) : Sir, I beg to lay on
the Table a copy of the Detailed Demands for Grants (Hindi and English

versions) of the Ministry of Skill Development and Entrepreneurship for
the year 2019- 2020.

[Placed in Library, See No. LT 273/17/19]

THE MINISTER OF STATE OF THE MINISTRY OF HOUSING
AND URBAN AFFAIRS, MINISTER OF STATE OF THE
MINISTRY OF CIVIL AVIATION AND MINISTER OF STATE IN
THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
HARDEEP SINGH PURI) : Sir, [ beg to lay on the Table a copy of the
Detailed Demands for Grants (Hindi and English versions) of the
Ministry of Housing and Urban Affairs for the year 2019-2020.

[Placed in Library, See No. LT 274/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF
ENVIRONMENT, FOREST AND CLIMATE CHANGE (SHRI
BABUL SUPRIYO): I beg to lay on the Table a copy of the Detailed
Demands for Grants (Hindi and English versions) of the Ministry of
Environment, Forests and Climate Change for the year 2019-2020.

[Placed in Library, See No. LT 275/17/19]



THE MINISTER OF STATE IN THE MINISTRY OF HUMAN
RESOURCE DEVELOPMENT, MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS AND MINISTER OF
STATE IN THE MINISTRY OF ELECTRONICS AND
INFORMATION TECHNOLOGY (SHRI SANJAY SHAMRAO
DHOTRE): I beg to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English
versions) of the Sarva Shiksha Abhiyan State
Mission Authority Manipur, Imphal, for the year
2017-2018, alongwith Audited Accounts.
(11) A copy of the Review (Hindi and English versions)
by the Government of the working of the Sarva
Shiksha Abhiyan State Mission Authority Manipur,
Imphal, for the year 2017-2018.
(2) Statement (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at (1)

above.

[Placed in Library, See No. LT 276/17/19]

(1) A copy of the Annual Report (Hindi and English

versions) of the Jharkhand Secondary Education

3) Project Council, Ranchi, for the year 2017-2018,
alongwith Audited Accounts.

(11) A copy of the Review (Hindi and English versions)

by the Government of the working of the



(4)

(5)

(6)

(7)

Jharkhand Secondary Education Project Council,
Ranchi, for the year 2017-2018.

Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (3) above.

(1)

(ii)

[Placed in Library, See No. LT 277/17/19]

A copy of the Annual Report (Hindi and English
versions) of the National Book Trust, India, New
Delhi, for the year 2017-2018, alongwith Audited
Accounts.

Statement regarding Review (Hindi and English
versions) by the Government of the working of the
National Book Trust, India, New Delhi, for the year
2017-2018.

Statement (Hindi and English versions) showing reasons

for delay 1n laying the papers mentioned at (5) above.

[Placed in Library, See No. LT 278/17/19]

A copy of the Annual Report (Hindi and English
versions) of the Rastriya Madhyamik Shiksha
Abhiyan Kerala, Trivandrum, for the year 2017-
2018, alongwith Audited Accounts.



(11) Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Rastriya Madhyamik Shiksha Abhiyan Kerala,
Trivandrum, for the year 2017-2018.

(8)  Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (7) above.

[Placed in Library, See No. LT 279/17/19]

(i) A copy of the Annual Report (Hindi and English
versions) of the Jharkhand Education Project
Council, Ranchi, for the year 2016-2017, alongwith
Audited Accounts.

(1) Statement regarding Review (Hindi and English

©)

versions) by the Government of the working of the
Jharkhand Education Project Council, Ranchi, for
the year 2016-2017.

(10) Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (9) above.

[Placed in Library, See No. LT 280/17/19]

(1) A copy of the Annual Report (Hindi and English

(11 versions) of the Sarva Shiksha Abhiyan, Goa, for



(i1)

the year 2017-2018, alongwith Audited Accounts.
Statement regarding Review (Hindi and English
versions) by the Government of the working of the
Sarva Shiksha Abhiyan, Goa, for the year 2017-
2018.

(12) Statement (Hindi and English versions) showing reasons

(13)

for delay in laying the papers mentioned at (11) above.

(1)

(ii)

[Placed in Library, See No. LT 281/17/19]

A copy of the Annual Report (Hindi and English
versions) of the Rastriya Madhyamik Shiksha
Abhiyan Kerala, Trivandrum, for the years 2014-
2015 to 2016-2017, alongwith Audited Accounts.
Statement regarding Review (Hindi and English
versions) by the Government of the working of
the Rastriya Madhyamik Shiksha Abhiyan Kerala,
Trivandrum, for the years 2014-2015 to 2016-
2017.



(14) Three statements (Hindi and English versions) showing

(15)

reasons for delay in laying the papers mentioned at (13)

above.

(ii)

[Placed in Library, See No. LT 282/17/19]
A copy of the Annual Report (Hindi and English
versions) of the Tamil Nadu Rashtriya
Madhyamik Shiksha Abhiyan, Chennai, for the
years 2014-2015, 2015-2016 and 2017-2018,
alongwith Audited Accounts.

Statement regarding Review (Hindi and English

versions) by the

Government of the working of the Tamil Nadu
Rashtriya Madhyamik Shiksha Abhiyan, Chennai,
for the years 2014-2015, 2015-2016 and 2017-
2018.

(16) Three statements (Hindi and English versions) showing

above.

(1)

reasons for delay in laying the papers mentioned at (15)

[Placed in Library, See No. LT 283/17/19]

A copy of the Annual Report (Hindi and English



versions) of the Jharkhand Education Project
Council, Ranchi, for the year 2017-2018, alongwith
Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions)

(17)

by the Government of the working of the
Jharkhand Education Project Council, Ranchi, for
the year 2017-2018.

(18) Statement (Hindi and English versions) showing reasons

for delay in laying the papers mentioned at (17) above.

[Placed in Library, See No. LT 284/17/19]

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE
AND MINISTER OF STATE IN THE MINISTRY OF
CORPORATE AFFAIRS (SHRI ANURAG SINGH THAKUR): 1
beg to lay on the Table:-

(1) A copy of the Detailed Demands for Grants (Hindi and English

versions) of the Ministry of Corporate Affairs for the year 2019-2020.

[Placed in Library, See No. LT 285/17/19]



(2) A copy each of the following Notifications (Hindi and English
versions) under sub-section (4) to Section 23A of the Regional Rural
Banks Act, 1976:-

S.0.983(E) published in Gazette of India dated 22™ February, 2019,
regarding amalgamation of Pragathi Krishna Gramin Bank and Kaveri

Grameena Bank as Karnataka Gramin Bank.

S.0.984(E) published in Gazette of India dated 22" February, 2019,
regarding amalgamation of Sarva U.P. Gramin Bank and Prathama Bank

as Prathama U.P. Gramin Bank.

S.0.985(E) published in Gazette of India dated 22" February, 2019,
regarding amalgamation of Assam Gramin Vikash Bank and Langpi

Dehangi Rural Bank as Assam Gramin Vikash Bank.

S.0.986(E) published in Gazette of India dated 2ond February, 2019,
regarding amalgamation of Baroda Gujarat Gramin Bank and Dena

Gujarat Gramin Bank as Baroda Gujarat Gramin Bank.

[Placed in Library, See No. LT 286/17/19]

(3) A copy each of the following Notifications (Hindi and English
versions) under sub-section (2) to Section 30 of the Regional Rural
Banks Act, 1976:-

l. The Saurashtra Gramin Bank (Officers and Employees)
Service (Amendment) Regulations, 2018 published in
Notification No. F. No. HO/PER/2018/3471 in Gazette of

India dated 6 December, 2018.



The Saurashtra Gramin Bank (Employees’) Pension
Regulations, 2018 published in Notification No. F. No.

HO/PER/2018/3471 in Gazette of India dated 6 December,
2018.

The Central Madhya Pradesh Gramin Bank (Officers and
Employees) Services (Amendment) Regulations, 2018
published in Notification No. 488 in Gazette of India dated

12 December, 2018.

The Central Madhya Pradesh Gramin Bank (Employees’)
Pension Regulations, 2018 published in Notification No. 488

in Gazette of India dated 12t December, 2018.

The Mizoram Rural Bank (Officers and Employees) Service
(Amendment) Regulations, 2018 published in Notification
No. F. No. PSN-MRB/2018-19/01 in Gazette of India dated

4™ January, 2019.

The Mizoram Rural Bank (Employees’) Pension Regulations,
2018 published 1in Notification No. F. No. GZT-
MRB/PSN/2018-19/01 in Gazette of India dated 4P January,
2019.

The Pallavan Grama Bank (Officers and Employees) Service
(Amendment) Regulations, 2018 published in Notification
No. F. No. PGB/service (Amendment) Regulations/2018-19

in Gazette of India dated 215! December, 2018.

The Pallavan Grama Bank (Employees’) Pension Regulations,
2018 published in Notification No. F. No. PGB/Pension/2018-



19 in Gazette of India dated 215 December, 2018.

[Placed in Library, See No. LT 288/17/19]

(4) A copy each of the following Notifications (Hindi and English
versions) under Section 31 of the Securities and Exchange Board of
India Act, 1992:-

l. The Securities and Exchange Board of India (Employees’
Service) (Amendment) Regulations, 2019 published in
Notification No. SEBI/LAD-NRO/GN/2019/15 in Gazette of

India dated 8t May, 2019.

2. The Securities and Exchange Board of India (Foreign Portfolio
Investors) (Third Amendment) Regulations, 2018 published in
Notification No. SEBI/LAD-NRO/GN/2018/58 in Gazette of

India dated 315! December, 2018.

[Placed in Library, See No. LT
288/17/19]

(5) A copy each of the following Notifications (Hindi and English

versions) under sub-section (4) of Section 469 of the Companies Act,
2013:-

l. The Investor Education and Protection Fund Authority
(Accounting, Audit, Transfer and Refund) Amendment Rules,



2019 published in Notification No. G.S.R.343(E) in Gazette of
India dated 15t May, 2019.

The Investor Education and Protection Fund Authority
(Recruitment, Salary and other Terms and Conditions of
Service of General Manager and Assistant General Manager)
Amendment Rules, 2018 published in Notification No.

G.S.R.1175(E) in Gazette of India dated 5th December, 2018.

The Investor Education and Protection Fund Authority (Form
of Annual Statement of Accounts) Rules, 2018 published in

Notification No. G.S.R.1023(E) in Gazette of India dated 11th
October, 2018.

The Investor Education and Protection Fund Authority (Form
and Time of Preparation of Annual Report) Rules, 2018
published in Notification No. G.S.R.1024(E) in Gazette of

India dated 11™" October, 2018.

The Investor Education and Protection Fund Authority
(Recruitment, Salary and other Terms and Conditions of
Service of Deputy General Manger, Private Secretary, Personal
Assistant, Stenographer, Senior Secretariat Assistant and
Junior Secretariat Assistant (JSA) Recruitment Rules, 2018



published in Notification No. G.S.R.793(E) in Gazette of India
dated 215! August, 2018.

(6) Four statements (Hindi and English versions) showing
reasons for delay in laying the papers mentioned at item
No. (i1) to (v) of (5) above.

[Placed in Library, See No. LT 289/17/19]

(7) A copy each of the following Notifications (Hindi and English
versions) under Section 77 of the Narcotic Drugs and Psychotropic
Substances Act, 1985:-

. S.0.1350(E) published in Gazette of India dated 13t March,
2019, together with an explanatory memorandum declaring
the substances, mentioned therein, salts and preparations

thereof to be manufactured drugs.

2. S.0.1351(E) published in Gazette of India dated 13t March,
2019, together with an explanatory memorandum making
certain amendments in Notification No. S.0.1055(E) dated

joth October, 2001.

3. S.0.1352(E) published in Gazette of India dated 13" March,
2019, together with an explanatory memorandum making
further amendments in the list of psychotropic substances
specified in the Schedule of the Narcotic Drugs and
Psychotropic Substances Act, 1985.



(8)

The Narcotic Drugs and Psychotropic Substances
(Amendment) Rules, 2019 published in Notification No.

G.S.R.215(E) in Gazette of India dated 13t March, 2019.

[Placed in Library, See No. LT 290/17/19]

A copy each of the following Notifications (Hindi and English

versions) under section 159 of the Customs Act, 1962:-

l.

G.S.R.1236(E) published in Gazette of India dated 27"
December, 2018, together with an explanatory memorandum

making certain amendments in the Notification No. 82/2017-

Cus.(N.T.), dated 24™ August, 2017.

The Courier Imports and Exports (Electronic Declaration and

Processing) Amendment Regulations, 2019 published in

Notification No. G.S.R.158(E) in Gazette of India dated 27th
February, 2019.

The Courier Imports and Exports (Clearance) Amendment
Regulations, 2019 published 1n Notification No.
G.S.R.159(E) in Gazette of India dated 27t F ebruary, 2019.

The Sea Cargo Manifest and Transhipment (Amendment)
Regulations, 2019 published in Notification No.
G.S.R.165(E) in Gazette of India dated 27t F ebruary, 2019.

The Shipping Bill and Bill of Export (Forms) Amendment
Regulations, 2019 published in Notification No.



G.S.R.239(E) in Gazette of India dated 25 March, 2019.

6. G.S.R.277(E) published in Gazette of India dated 15 April,

2019, together with an explanatory memorandum making
certain amendments in the Notification No. 12/97-Cus.(N.T.),

dated 2™ April, 1997.

7. The Handling of Cargo in Customs Areas (Amendment)
Regulations, 2019 published 1in Notification No.
G.S.R.278(E) in Gazette of India dated 15! April, 2019.

8. The Shipping Bill (Electronic Integrated Declaration and
Paperless Processing) Regulations, 2019 published in
Notification No. G.S.R.326(E) in Gazette of India dated 25th
April, 2019.

9. The Customs (Supplementary Notice) Regulations, 2019
published in Notification No. G.S.R.429(E) in Gazette of
India dated 18" June, 2019.

10.  S.0.1974(E) published in Gazette of India dated 18™ June,
2019, together with an explanatory memorandum making

certain amendments in two notifications, mentioned therein.

[Placed in Library, See No. LT 291/17/19]

(9) A copy each of the following Notifications (Hindi and English

versions) under Section 24 of the Union Territory Goods and Service



Tax Act, 2017:-

G.S.R.74(E) published in Gazette of India dated 29th January, 2019,
together with an explanatory memorandum seeking to notify the date on
which the provisions of the Union Territory Goods and Services Tax

(Amendment) Act, 2018 shall come into force.

G.S.R.366(E) published in Gazette of India dated 16t May, 2019,
together with an explanatory memorandum seeking to notify amendment
in Constitution of Authority for Advance Ruling in the Union Territories

(without legislature).

G.S.R.367(E) published in Gazette of India dated 16" May, 2019,
together with an explanatory memorandum seeking to notify
Constitution of Appellate Authority for Advance Ruling in the Union

Territories (without legislature).

G.S.R.463(E) published in Gazette of India dated 29t June, 2019,
together with an explanatory memorandum seeking to specify retail
outlets established in the departure area of an international airport,
beyond the immigration counters, making tax free supply of goods to an
outgoing international tourist, as class of person who shall be entitled to
claim refund of applicable central tax paid on inward supply of such
goods.

[Placed in Library, See No. LT 292/17/19]



(10) A copy of the Notification No. G.S.R.460(E) (Hindi and English

versions) published in Gazette of India dated 29t June, 2019, together
with an explanatory memorandum seeking to specify retail outlets
established in the departure area of an international airport, beyond the
immigration counters, making tax free supply of goods to an outgoing
international tourist, as class of person who shall be entitled to claim
refund of applicable central tax paid on inward supply of such goods
under Section 166 of the Central Goods and Service Tax Act, 2017.

[Placed in Library, See No. LT 293/17/19]

(11) A copy of the Notification No. G.S.R.461(E) (Hindi and English

versions) published in Gazette of India dated 29 June, 2019, together
with an explanatory memorandum seeking to specify retail outlets
established in the

departure area of an international airport, beyond the immigration
counters, making tax free supply of goods to an outgoing international
tourist, as class of person who shall be entitled to claim refund of
applicable integrated tax paid on inward supply of such goods under
Section 24 of the Integrated Goods and Service Tax Act, 2017.

[Placed in Library, See No. LT 294/17/19]



(12) A copy of the Notification No. G.S.R.464(E) (Hindi and
English versions) published in Gazette of India dated 29 June, 2019,

together with an explanatory memorandum seeking to exempt any
supply of goods by a retail outlet established in the departure area of
international airport, beyond the immigration counters, to an outgoing
international tourist from the whole of the goods and services tax

compensation cess under Section 13 of the Compensation Cess Goods
and Service Tax Act, 2017.

[Placed in Library, See No. LT 295/17/19]

(13) A copy each of the following Notifications (Hindi and English
versions) under sub-section (7) of Section 9A of the Customs Tariff Act,
1975:-

1.  G.S.R.444(E) published in Gazette of India dated p3rd June,
2019, together with an explanatory memorandum seeking to
extend the levy of definitive anti-dumping duty on the import
of ‘Ductile iron pipes’, originating in, or exported from China

PR upto and inclusive of 9th October, 2019.

2. G.S.R.449(E) published in Gazette of India dated 24t Junpe,
2019, together with an explanatory memorandum seeking to
levy definitive countervailing duty on import of new/unused
pneumatic radial tyres with or without tubes and/or flap of

rubber (including tubeless tyres) having nominal rim dia code



12.0S hrs

above 16” used in buses and lorries/trucks, originating in, or
exported form the People’s Republic of China for a period of
five years (with effect from 24.06.2019) based on
recommendations of investigations conducted by the

directorate General of Trade Remedies.

G.S.R.450(E) published in Gazette of India dated 24™ June,
2019, together with an explanatory memorandum seeking to
further extend the levy of anti-dumping duty till 09.07.2019 on
imports of “Paracetamol”, originating in, or exported form the
China PR, in pursuance of order of Hon’ble High Court of
Gujarat dated 20.06.2019 in the matter of Special Civil
Application No. 5278/2019.

[Placed in

STATEMENE BY MINISTER
No. LT

296/17/19]




